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Department of Energy

Notification
The 25th March 2022

No.-%0 /BSPTCL—30 /2013—04—In exercise of the powers conferred by sub-section (1) of
Section 70 of the Information Technology Act, 2000 (21 of 2000), the Energy Department,
Government of Bihar hereby declares the following systems and their associated information
infrastructure dependencies at the State Load Despatch Center (SLDC), Patna, Bihar as Protected
Systems for the Purposes of the said Act:

(a) Supervisory Control and Data Acquisition System (SCADA).

(b) Web Based Energy Scheduling System (WBES).

2. This notification shall come into force on the date of its publication in the official
Gazette.

By the order of Governor of Bihar,
Sd/-lllegible
Deputy Secretary.
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